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3. Dumri-Giridih-Madhupur-Sarath-Deoghar (SH-14)
4. Deoghar-Choupa More-Jarmundi-Jama-Lakrapahari (SH-15)

5. Hansdiha on SH-16 - Nonihat-Lakrapahari-Dumka-Shikaripara-Surichua-
Jharkhand/West Bengal Border (part of SH-17)-Rampurhat (West Bengal)

6. SH-3 [Kolebira on NH 23 Kamdara-Torpa-Khunti (NH 75 Ex. - Arki-Tamar
on NH 33]

7. SH-16 [Deoghar (Mohanpur)-Choupa More-Hansdiha-Godda-Mahagama-
Maharma-Sahebganj on NH 80]

Construction of National Highways According to Design

1781. SHRIPARSHOTTAM KHODABHATRUPALA :
SHRIBHARATSINH PRABHATSINH PARMAR :

Will the Minister of ROAD TRANSPORT AND HIGHWAY S be pleased to state
the corrective action that has been taken by Ministry on the fact that when consultant
of NHAT prepares design for proposed National Highways, sometime consultant is not
familiar about local requirement and when NHAIT approves the design, the
concessionaire starts construction of highways according to approved design which
does not satisfy local requirements and local people request concessionaire to change
the design as per their requirement and the concessionaire is reluctant to change this as

the same 1s not under the scope of work of concessionaire, which is resulting in friction?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT
AND HIGHWAYS (SHRIJITIN PRASADA) : The design Consultants appointed by
NHAT generally take into consideration local requirement while preparing the project
feasibility report as the same 1s prepared by the consultant after doing survey and
investigation at site and consulting the local people for their requirements. However,
in certain cases during construction of highway project by the Concessionaire the
local people demand for the facility not provided in the concession which 1s examined
by NHAT and introduced in the projects depending upon the merit of their demands.
Concession Agreement already provides for change of scope to a certain limit and no

reluctance is shown by the Concessionaire as per contractual provision.
Proposal for Connecting the State Capital of NE States

1782. SHRI BIRENDRA PRASAD BAISHYA : Will the Minister of Road
Transport and Highways be please to state :

{a)  whether Government has approved the proposal of connecting the State
Capital of the North Eastern States with East West corridor;

(b) il so, the details thereof} and



